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(c) Is it a fact that marine oil is 
«n]rr> added to these products?

^d) If so. is this oil extracted from 
fishes only or from other aquatic
animals?

The Minister of Food and Agricul­
ture (Shri Kidwai): (a) Yes, by some 
factories only.

Cb) SyTithetic Vitamin ‘D’ which is 
(xbtained from yeast.

(c) No.

(d) Does not arise.
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The Deputy Minister of Railways 

and Transport (Shri Alagesan): (a)
Not at present.

(b) The question does not arise so 
far as the Mansi-Saharsa length is 
concerned. Eighteen bridges will be 
constructed between Madhepura and 
Murliganj.

(c) The completion of bridges bet­
ween Madhepura and Murliganj has 
been delayed on account of non-availa­
bility of piles in time.

(d) The line between Madhepura 
end Murliganj is expected to be com­
pleted before the next monsoon.

(e) Rupees thirty-three lakhs ap­
proximately.

Marine Fisheries

560. Shri V. P. Nayar: (a) Will
the Minister of Fo9d and Agriculture
be pleased to lay on the Table of the 
House a statement showing separate­
ly the quantities of important varies 
lies of fish during the period from 
1950 to 1952 annually?

(b) Kow man.Y fishing vessels 
operate in this region now?

(c) What is the estimated number 
of sea-goinff fishermen on this coast 
at oresent?

(d) What is the area of the sea- 
surface exploited by them?

The Minister of Food and Agricul­
ture (Shri Kidwai): (a) to (d ). A 
statement is placed on the Table of 
the House. [5ee Appendix V, annexure 
No. 40.]

•
Telephone Directories

561. Shri S. N. Das: WiU the Minis­
ter of Communlcatioas be pleased to
state:

(a) the number of telephone direc­
tories issued *by the Post and Tele­
graph Department during 1951-52 and 
1952-53.

(b) whether any separate account 
o f income and expenditure incurred 
in each case has been kept;

(c) if so, (i) the cost of paper, (ii> 
the cost of printing and binding, (iii) 
the staff employed, its category and 
number along with the annual ex- 
oenditure on this account, (iv) the in­
come from the sale of new copies,
(v) the income from the insertion of




